
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR TRANSPORT SOLUTIONS 

INDIA PRIVATE LIMITED OPERATING IN AUTOMOTIVE ANCILARY AT CHAKAN, 

PUNE DISTRICT, MAHARASHTRA 

 

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along 

with PAN/ CIN/ LLP No. 

Transport Solutions India Private Limited 

CIN: U34201PN2006PTC021794 

2. Address of the registered office SR. No. 170, Plot No. D-1, Chakan -Talegaon 

Highway, MIDC Chakan, Khalumbre, Chakan 

Pune, Maharashtra, India – 410 501 

3. URL of website https://tsindia.co.in/ 

4. Details of place where majority of 

fixed assets are located 

SR. No. 170, Plot No. D-1, Chakan -Talegaon 

Highway, MIDC Chakan, Khalumbre, Chakan 

Pune, Maharashtra, India – 410 501 

5. Installed capacity of main products/ 

services 

 

6. Quantity and value of main products/ 

services sold in last financial year 

Main Products: Tippers 

7. Number of employees / workmen 5 employees are on roll of the Corporate 

Debtor. Remaining workers are appointed on 

contract though contract agency. 

8. Further details including last available 

financial statements (with schedules) 

of two years, lists of creditors, relevant 

dates for subsequent events of the 

process are available at: 

Can be sought by sending request to the 

Resolution Professional at: 

cirp.tsipl@gmail.com 

9. Eligibility for resolution applicants 

under section 25(2)(h) of the Code is 

available at: 

Can be sought by sending request to the 

Resolution Professional at: 

cirp.tsipl@gmail.com 

10. Last date for receipt of expression of 

interest 

13/10/2024 

11. Date of issue of provisional list of 

prospective resolution applicants 

23/10/2024 

12. Last date for submission of objections 

to provisional list 

28/10/2024 

13. Date of issue of final list of prospective 

resolution applicants 

07/11/2024 

14. Date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to 

prospective resolution applicants 

12/11/2024 

https://tsindia.co.in/
mailto:cirp.tsipl@gmail.com
mailto:cirp.tsipl@gmail.com


15. Last date for submission of resolution 

plans 

12/12/2024 

16. Process email id to submit EOI cirp.tsipl@gmail.com 

 

Sd/- 

CMA Harshad Deshpande 

Interim Resolution Professional of Transport Solutions India Private Limited 

IBBI/IPA-001/IP-P-00166/2017-18/10335 

AFA No.: AA1/10335/02/211224/106686 (valid till: 21-12-2024) 

403, Kumar Millennium, Shivatirtha Nagar Kaman 

Opp Krishna Hospital, Paud Road, Kothrud, Pune – 411 038 

Registered Email ID: harshad_de@hotmail.com 

Process Email ID: cirp.tsipl@gmail.com 

Date and Place: Pune 28/09/2024 

mailto:cirp.tsipl@gmail.com
mailto:harshad_de@hotmail.com
mailto:cirp.tsipl@gmail.com
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Maharashtra Krishna Valley Development Corporation, Pune
(A Govt. of Maharashtra Undertaking)

Office of the Executive Engineer, Dudhganga Canals Division No.1, Kolhapur

Email:- eekidkopn@gmail.com Telephone No. 0231-2654736

e- Tender Notice No. 01 for 2024-2025
Executive Engineer, Kolhapur Irrigation Department (North), Kolhapur Water Resources

Department, Govenment of Maharashtra on behalf of the Governor of Maharashtra State is
inviting tenders through e-tender system (online) from competent tenderers fey the following
works. Tender documents should be downloaded from the government website -
https://mahatenders.gov.in All information regarding detailed tender instructions and e-tendering
is available on the government website and on the notice board of the divisional office.

Executive Engineer, Kolhapur Irrigation Division (North), Kolhapur reserves the right to accept
or reject tenders. Conditional tenders will not be accepted. If there is any change in the said tender
notice, it will be informed on the website hups://mahatenders.eov in.

Sr No. 1 to 5 - Registered with PWD Mahartishrra As Contractor apeeoptiate class and above.
Sr No. 6.7 - Reserved for Registered with PWD as Unemployed Engineer (Kolhapur District)

sd/-
(Smt. S. C. Mane)

Executive Engineer,
Kolhapur Irrigation Division

(North) Kolhapur

Outward NO/KID(N)/A.B-
2/Tender/7809 /For 2024-25
Kolhapur Irrigation Division North,
Kolhapur
Date:- 26/09/2024

Sr.
No.

Name of Work District Estimated Cost
put to Tender Rs.

in Lakh

1 Constroction of Flood Protection Work at Phejiwade
Near Muslin Dafanabhumi on Bhogawati River Tat.
Radhanagari Dist. Kolhapur

Kolhapur 128.88

2 Construdion of Flood Protection Work at Pandewadi on
Dudhaganga River Tat. Radhanagari Dist. Kolhapur

Kolhapur 43.90

3 Construction of Flood Protection work at Titave
Dudhaganga River Tat. Radhanagari Dist. Kolhapur

Kolhapur 49.45

4 Construction of Flood Protection Work at Sarvade on
Dudhaganga River Tat. Radhanagari Dist. Kolhapur

Kolhapur 42.76

5 Construction of Flood Protection Work at kasaba Walve
Dudhaganga River Tat. Radhanagari Dist. Kolhapur

Kolhapur 41.61

6 Construction of Flood Protection Work at Turambe on
Dudhaganga River Tat. Radhanagari Dist. Kolhapur

Kolhapur 32.45

Total Rs. 339.04

dgipr 2024-25/3488

e-tender Available Period Dale .30/092024 to Date .07/10/2024

Date of e-Tender Opening Dete.09/10/2024 Time 11 Am.( if Possible)

Any person having any objection/claim against the proposed changes are required to submit his/her objection/claim, in writing, within 30 days from
publication of this notice alongwith documentary evidence in support of their objection/claim. In case, no such objection/claim is received, neces-
sary changes, as specified above will be carried out in the Assessment Register and no further objection/claim will be entertained thereafter.

No. 30/TP/Public Notice/2024-25 Sd/-Chief Executive Officer
Date : 27 -09-2024 Cantonment Board Dehuroad

Sr.

No.

Date of
Application

House No. and Name of
Area (Only

Superstructure)

Name of Present Assessee
as per Assessment Register

Name of Person(s)
to be recordeld in

Assessment Register

Mode of Transfer

1 2 3 4 5 6

1 CB-MT-DEHU-
2024-09-26-
015467

0057-1-8, Siddhivinayak
Nagari, Shree Nagari, Shree
Vihar, Dehuroad - 412 101

Shree S V Durgadevi
Developers - C/o. Bini
Prasanna Poduval

Shree S. V. Durgadevi
Developers-C/o Sanajay

Krishana Shete

Registered Assignment Deed
Document No. 4063/2024 dated
25-02-2024 at Haveli No. 17, etc.

2 CB-MT-DEHU-
2024-09-26-
015469

0003, Chincholi, Dehuroad
- 412 101

Lt. Col. Ramesh
Sadanand Sirsikar

Kailash Vitthal
Pansare

Document No. 17027/2024 dated
05-08-2024 at Haveli No. 16, etc.

3 CB-MT-DEHU-
2024-09-26-
015476

0635, Shitala Nagar,
Dehuroad - 412 101

Gurumukh Sing
Gurung

Shobha Devi Singh, Lalit
kumar Gurumukh singh and
Sanjeev Gurumukh Singh

Lalit Kumar Gurumukh Singh
Notarized Affidavit at Sr. No.

188/2024 dated 09/09/2024 etc

4 CB-MT-DE
HU- 2024-09-
26-015470

0221-11, Mamurdi,
Dehuroad - 412 101

Barlota Associates Builders
and Developers - C/o.

Kokila Sureshbai Patel and
Sureshbai Harjivandas Patel

Barlota Associates Builders
and Developers C/o Vankatesh

Husenapaa Telgu and
RiShikesh Venkatesh Telgu

Registered Sale Deed Document
No. 15260/2022 dated 19-08-

2022 at Haveli No. 26, etc.

CANTONMENT BOARD DEHUROAD

PUBLIC NOTICE, TRANSFER OF PROPERTY
It is notified for the information of the general public that the following a plicants/ persons have given notice under section 81 ( 1 ) of the

Cantonments Act, 2006 for making changes in the Assess ent Register FOR TAXATION PURPOSE ONLY ( ONLY SUPERSTRUCTURE ), as
per documents submitted. Dehuroad antonment Board will not be liable in case of any dispute regarding title of the said Property. The changes
do not confer any rights in the title interest on Land/Property. Further it does not amount to regularization of unauthorized construction/encroaci-
ment and/or change in purpose, if any, in the subject Property. The Dehuroad Cantonment Board has right to take action under existing laws
against unauthorized constructions/encroachment/change in purpose of usage of Property and any other violations.

BESCOM invites tenders through e-procurement platform
from eligible Bidders vide Enquiry/Indent No.
BESCOM/2024-25/EL/WORK_INDENT209 for
“Upgradation of HT & LT network in Channapatna Taluk
by taking up improvement works on feeders pertaining
to Ramanagara Division of Ramanagara Circle, BESCOM
for a period of 12 Months on Total Turnkey Percentage
Quoting Basis”.
Bid Documents available: 01.10.2024. Last Date for
Bid Submission: 15.10.2024 17:00 Hrs. Opening of Bid
Document: 16.10.2024 17:15 Hrs.
The Tenders can be obtained through KPP portal
web-site http://kppp.karnataka.gov.in. Aspiring Bidders
need to register on KPP portal. Further Bidders can
take assistance with KPP help desk contact numbers
(+91-8046010000, +91-8068948777) or email at
support@eprochelpdesk.com.

BANGALORE ELECTRICITY SUPPLY COMPANY LIMITED
(Wholly owned by Government of Karnataka undertaking)

(CIN-U04010KA2002SGC030438)
SHORT TERM TENDER NOTIFICATION

(Through e-procurement)

Sd/-
The Chief General Manager, Ele.,

Procurement, BESCOM
For Electricity related complaints call: 1912
Download “BESCOM Mithra” Mobile APP

Pune




